
CENTRAL ADMINISTRATIVE 
	

IBUNAL 

CALCUTTA BENCH 

No. OA 715 of 96 	 H' 

Present : Hon'ble r'lr.Justice A.K.ChattE rjee, Vice—Chairman 

Hon'ble Nr.19.S.Ivlukherjee, Adi iflistrative. lember 

IIAHASIN & ORS. 

VS 

UNION OF INDIA & CR5. 

For the applicants : None 

For the respondents : 	None 

Heard on : 4.6.97 
	

Order on : 4.6.97 

0 R B E_R 

R.K.Chatterjee, VC 

None appears from either bide. The order sheet 

rev eals that none appeaf'or the app licant on several, previous 

occassions. In such circumstance ther is dismissed for defau 

(ri.s. IUK HER 
PiiBER(A) J HrrRJEE) 

VICE..CHqIRriN 


